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a certain degree of improvement is
witnessed - which is purely seasonal.
The situation, however, is definitely
bad. on the economiec front. Qur revenue
receipls have gone down. While non-
development expenditure has been sia-
tionary, the cash balances with the
different States are stil! high. We are
now .having something like over Rs. 80
crores in many of these States, instead
of Bs. 50 crores. There is also this
‘other point which we have to realise,
that so far' as the absorption of trea-
sury bills is concerned, we have absor-
bed only.to the extent of Rs. 20 crores
and not to the extent of Rs. 100: crores
as anticipated at the time of the last
Budget. So we have not spent even a
fraction of what we anticipated, the
economy continues to be in a stationary
condition, and investment has not in-
creased. How is it possible to assume
that employment hag increased?
¥

I shall deal, rather briefly, with the
threat to the very concept of a secular
State. It is clear that the constitu-
tional provisiong allowing a place to
English for fifteen years concerns all
States and the Union. When on=
particular constituent  unit like
Bombay passeg an executive order nr
a legislative enactment affecting this
policy we have a rigit to expect from
the Union Government a eclarification
of its viewg and standpoint. I wawt
that clarification to be made. Such a
clarification need not, and should not,
be a review of Stale action: nor need
our viewg on policy be binding on our
courts of law. arliament hag a
definite responsibility which it cam-
not avoid. We must have a discus-
sion on tHis policy as affecting us.
It is in the context of this responsi-
bility, in the contex: of the back-
ground relating to the continuancey 61
English for fifteen years, that we will
have to be concerned with articles 28
and 30 relating to minority protection
and find out how far we are respect-
ing the spirit and intendmen: of the
constitution. It is not only appro-
priate but desirable that both the
Union Executive and the' Union Par-
liament should have an opportunity
of expressing their viewg on this
matier, at least as a guidance io
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individual State »action. Especially
let us remember that courts of law are
concerned with the _ limifed question
of constitutional wvalidity whereas we
will have to be concerned wiin
broader issues of higa policy. The
very continuance of a secular State
has of late been brought into jeopardy,
by the recent order passed by the
Government of Bombay segregating
Anglo-Indian children from children
of other communities. Besides the
concept of a secular state relateg not
to individual federating unitg but tc
the Unjon as a whole, and the actions
of a State sometimes have ag In this.
instance far-reaching repercussions
on a secular $fate—just ag policies
and actions of individual States might
have repercussions on foreign reia-
tions. foreign trade and other matters
of national importance. In fact, e
Prime Minister whg is the fond
parent of the Directive Principles and
the concept of a secular State in our
Constitution should be the first
person to intervene and save his crea-
tions from asphyxiation and dooni

I have not the time to refer tn the
Kumbh Melg tragedy. Tt is a sorry
tale of woe. I do not wish to say
harsh thingg which would add more
passion to what is already in evid-
ence. But I ask one question. How
long are wa going to have explana-
tions of pathefic helplessnesg on this
matter? Ig it after all correct fo
affirm that we do not have responsi-
bility for what has occurred? For
instance. at an early stage when the
Titar Pradesh Government relaxed
Cholera inoculation restrictions, many
of us realised that there would be a
great influx of population into the
Kumbh Mela Area. Had the Central
Government acted with promptitude;
and insisted on restrictions being
observed possibly. so many millioas.
would not have congregated and the
tragedy might have been averted. I
do not want tn elaborate this point,
but I leave it ta the consciences of
Ministers to find answers to the
doubts that 1 have raised.

Shfi Jawaharlal Nehrw: Sir. I am
grateful to you for this permission to
intervene in thig debate at this stage.
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During the last few days a great many
speeches have beenr delivered Mere,
and many and diverse subjects djs-
cussed. It is rather difficult for me
to deal with all those matters, aund
therefore, with your .permission, 1
will only deal with some of them,

First of all, may 1 repeat what, I
think, I said on a previoug occasion In
regard to the President's Address.
Acharya Kripalani saig that the
President’s Address was ‘formal’ and
not ‘inspiring’. Otherg have .also sald
something to that effect. Now, if I
may say 8o, the President's Address
is meant to be formal. Of course, it
ig always better to be inspiring, but
inspiration ig not so easy to fing as
to express. The President's Address
is a formal statement. naturally, for
which the Government is responsible.
Sometimeg the hon. Members have
thought, and sometimes even the
Press outside has criticised it, that the
President’s Address has repeated
what the Government have said.
What else can we do? Thig ig a Gov-
ernment statement of broad policy
which the President lays before the
joint session of the two Houses. It
can be nothing else. It cannot be
sensajional, normally speaking. It
cannot state any very novel fact,
normally speaking. If any very im-
portant step is to be taken by Gov-
ernment, they would nafurally cume
to this House. discuss it here, and not
spring it as a surprise onthemin the
President’s Address. Therefore, 1
would beg the House to consider the
context in which the President's
Addresg ig delivered.

The hon. Member, Mr. Jaipal Singh.
said that the President's Address
should not deal with controversial
matters. I agree with him, I belicve
im the sense he meant this, becausz
obviously, if the President’'s Address
refers to controversial legislation, that
is a controversial matter. He gave us
an Instance—the reference in the
Address to the Kumbh Mela tragedy
and, he said that the President bhad
given a ‘chit’ or a pat on the back of
the U.P. Government. Well, 1 was
surprised to hear that ang I looked
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back on the Address. All that the
President said in that connection was
that the U.P. Government had iaken
great pains to make satisfactory
arrangements for this great concolirse
of human beings. But, the trouble
occurred. I really do not know how
anyone can call that ‘lack of pre-
judging’. The fact that the
Government took pains—they might
have failed, they might have com-
mittey mistakes  subsequently—but
the fact that it took pains is a fact
which nobody can challenge or dis-
pute. It is not a controversial matter.
Well, I do not agree with him. Now,
this debate has unfortunately been
somewhat overshadowed by this
Kumbh Mela tragedy which, im-
portant as it is and tragic ag it was.
really bears little relation to the wide
topicg that we are discussing. As my
hon. friend Shri Tandon stated. we
should await the results of the en-
quiry that ig being held there, In
regard to one aspect of it, which was
specially stressed by Acharya Kripa-
lani, a broader aspect, I hope 10
say something at a later stage. But,
the main subject; that we have to
discuss here, I submit, are the broad
issues hefore the country, whether in
the international fleld or in the
domestic fleld and we should aviod
going into narrow issueg which we
can discuss at other times.

If you look at the world today, it
i full of problems, tensions and fears.
It seemg to be wrapped up by a
mantle of fear and search for
security, and, wunfortunately, search
for security often leads to an addi-
tion of the tension of the world.
Obviously, no country, not even the
greatest country and the most power-
ful country in the world, can have it
all ity own way, much lesg any coun-
try like India, with no power in the
sense of military might or financial
power, with the only power, i{f ¥you
like to say so, of our faith in some
things, if that is any power. There
fore, we may well complain of things
that we do not like; but, we should
look at things in their true perspec-
tive, ag to what can be done and what
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-cannot be done, and try to do our
best. We cannot always bring about
ithe results which we hope for, But,
.anyhow, I believe if we try to do our
Jbest some good results follow.

Today, we have in Asia especially,
.apecial problemg which we have to
face. The geography of India,
.centrally situated as we are, apart
from any other reason connects us
"with these problemg both in the
west of Asia, ang in the south-east
and east, and inevitably we have to
.shoulder this responsibility, apart
from the mere size of our country,
ibignesg of our population, and our
:potential resources, and all that. So,
we have become tied up occasionally
with external matters even though
‘we have tried to aviod involvement as
far ag possible.

The House knows that only
yesterday some of our tiroopg that
had been sent to Korea have crome
‘back. Others are following withina
few days ang that chapter in Korea
is over, that is, the chapter in which
our Custodian Force and our repre-
sentativeg in the Neutral Nations
Repatriation Commission functioned
there. 1 need not say much about
that now. Most of the facts are
known to Members. They have ap-
peared in the public Press. I hope at
-some later stage, in a few dayg time,
‘to place a statement upon the Table
«of the House, more for record than
for any additional information. in
regard to Korea.

The object almeg at by this Neutral
Natlons Repatriation Commission
‘has not been attained—or fully
attained—and unfortunately, most of
the problems remain unsolved. That
is a misfortune. But I think most
people agree that our representatives
there on the Commission who had a
very very delicate task to face, as
well as our Custodian Force, did as
well as they could have been possibly
expected to do. with the result, 1
think that however much there might
‘be differences in the view point that
was taken up by our representatives,
‘all parties concerned have paid a
tribute to their impartiality in this
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work. (Cheers.) The cheering of the
House indicates that the House would
like to send out its good wishes for
their return.

5p M

Although all or nearly all the pro-
blemg remain, Korea had neverthe-
less one bright feature about (it
namely, that the fighting there which
was terrible for two or three years,
stopped; at least, that slaughter end-
ed. Only the problems remain,
although the problemg are difficult
enough.

There is one thing in this connec-
tion that I might mention. The House
probably knowg that there was »
difference of opinion about many
matters but more specially ag to how
this Commission should end its
labours about the prisoners of war
that were with it, and the opinion of
the Chairman. i.e. the representative
of India, wag that the varioug process-
eg laid down in the agreement between
the two parties had not been gone
through; however, there was no
alternative left to the Commission
but to restore tlose prisoners of war
to their own detaining sides.

One particular difficulty faced ug in
the past few days. That was in regard
to seventeen persons—I am not sure
about the figure, but I think it is
seventeen—undertrial for very
serious crimeg including murder.
They were being tried under courts-
martial set up by our forceg there.
Unfortunately, those trialg could not
be completed, partly because of lack
of cooperation by some parties. The
result was that those persons charged
with serioug crimeg rajsed the pro-
blem as to what should be done
with them. It was patent that the
Indlan Custodian Force could ot
continue with the cow tmartial,
because it was rat golng to remain
there. It was patent also that it
could not bring them with it to India.
On the other hand, it seemed obvious-
ly right that the trial of those persons
who had been so charged should
somehow be completed and they
should be punished or acquitted after
trial, as the case may be. 8o, in this
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dilemma : the. Indian Custodian Force
decided o hand over those persons 4o
their own detaining sides with a
strong request that these trials should
be proceeded with and completed. 1
do not' ktiow exactly what is likely
to happen to them, but I do feel that
T it Wwould be a travcsty of justice if
pergoné Who prima facie have been
shown to have dommitted those very
ser‘ious c'l’irnes ‘aré merely discharged.

I mentloneq Korea, bul there are so
many other places in the world which
offer tremendous problems. Only
recently, the House knows that .the
Four Great Powerg met.in- Berlin,
and for many, many days there was
argument 'about . Germany, about
Austria, and. about other matters.
Unfortunately; that argument did not
yield any substantial results except
for one. thing which wes a bright spot
towardg the conclusion. that. is, the
four Great Powers agreed to hold a
Conference in Geneva on the 26th of
April to consider the Korean problem
and also Indo-China. I presume that
the Chinese Governmeént has agreed
to  this procedure, Because :it' is
timately ‘involved and it; presence
is obviously essential.

Now, I just mentioned that in
Korea, whatever difficulties there
might remain, the fact is that war has
stopped. It is a very big thing.
Unfortunately, in Indo-China war
has not stopped and is being continu-
ed in a very terrible way. It iIs six
yearg now since this Indo-China war
began and for the present I do not
propose ‘to say anything more about
it, because of this that anyhow all
of ug here—and many others, I have
np doubt—would obviously welcome
some kind of endinz of this actual
war, but more especially when it has
been, proposed to discuss thig matter
two months hence by the Grea?
Powerg . concerned. It seems a
tremendous pity that thig war should
continte when a serious attempt is
going to be made to find a way out.
Now, it is not for me to suggest any-
thing, and certainly it is with no
degire to intervene in any way or
lnl‘.rudepr involve ourselves or any-
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thing like:that. but .I do venture {o
suggest to -all' the parties and the
Powers concerned that in view of the
fact thatuthis matter of Indo-China is.
going to be discussed at the Geneva
conference twy months later, it might
be desirable—it is desirable, I think
—t0 have some kind of ‘'cease-fire
without ' any.-party :giving up itz own
positfon, whatever they might con-
sider their ‘right etc.,, because, once
one startg arguing about rights, then
thers will be no end to that argument.
80,1 would-make this very earnest
appeal ir all humility—and I am sure
thig House will join with me—to the
Powers to sirive to have a cease-fire
there. Then they cap discusg it in
their' own way. I repeat that so far
‘ag'we are concerned, we have no
desire to interfere or to shoulder any
burden or responsibility In this con-
nection. -

Now, from this - Korean war, even
more 8o the Indo-China war—ang if
I may mention some other places
where not & war of thig kind, but.
nevertheless, continuous military
operations have been going on, like
in Malaya, like in some partg of
Africa—one sees that nowadays once
even a little war starts, it goeg on
and on; military operstions start, they
go on and on. It is difficult tg stop
them. It ig difficult to cenclude them.
or to reach at any Tsatisfactory solu--
tion of the. problem through those
means. Now, without going into this.
question of Indo-China, it ig patent
that for these last two years the:
balanceg have sometimes been weight--
ed this side or that without making.
too much difference. Sometimeg one-
party advanceg in a military sense,
retreats a little. I do not know exact--
ly what the military position is, I
cannot say, but any person can see-
that for flve years they have been:
fighting and killing each other with-
out any decision being arrived at.
That itself, I think, might lead us to-
certain conclusions. If even in thesc:
relatively small wars it ig difficuly to-
arrive at a conclusion by mflitary
means, what is likely to happen {f,
unfortunately, a big, global war
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descended upon us? Would it be an
unending affair which went on and oen
with nobody to end it, no final con-
clusion arrived at, or what else would
it be? It ig dangerouy today evem to
start @ small- war. People may think
that it may be a small operation. It
is not. It goes on gnd on regardless
of the merits of the case. And there-
fore it jg gdesirable to keep thig . in
mind,, and .therefore,—in Indo-China
certaindy, but I hope in the other
places I mentioned also,—~some other
approach might be made, at any rate
to end this killing, because there can
be no -doubt that, apart from the
horror of this continuous killing in
warfare or in military operations, this
leaveg a tremendous trail of bittexness
and conflict behind. It doeg nmnot
matter ultimately what the result of
military operation is, if in the minds
of millions .of people fear or bitter-
ness remains, because that will give
rise to all future troubles again, and
there ig no ending of that. Personal-
ly, I am convinced that there can be
no true solution of these problems at
this stage, by the method of warfare,
whether it is in a small way or in-a
big way. So, I would appeal to the
Great Powers and the little - Powers
and all concerned. perhaps, to make
an effort in thig direction, and to see
in some other way, but anyhow to
begin with to try to stop by cease-fire
or otherwise these operations.

Now I refer to the Berlm Confer-
ence which was recently held, and
which, if I may say so with all
respect, was rather - disappeinting,
apart from this final cemclusion which
we must welcome, i.e. a meeting will
be held in Geneva. Nevertheless, I
would like the House to consider that
even that Berlin Conference, which
brought no good result, itself ig a good
sign; the mere meeting together and
discussing .and  considering various
viewpoints—all these, at any rate, not
only avoiq any more tragic deve-
lopments like war, but indicate this
continueg search for peaceful settle-
ments. | have no doubt that the
peoples of all countries in the world
hanker affer pesce, hanker after resl
peace, not merely an absenge of
shooting war. What have we got to-
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day? We call it the cold war; and
the cold war is undoubtedly better
than a shooting war, anything would
be better than a shooting war. Never-
theless, a cold war isapretty
bad ° thing. It means obgesslon
against ‘each ' other, it means
fear all the time,—fear of
war and fear of losing one's security,.
—with the result sha} theme is con-
tinuous tension; so far as the eceono-
mic side is concerneft, it is upset,
of course, because it' cannot function.
normally; politically, there is this-
tremendous tensiori, hatreds, dislikes
and always living on the verge of
violence on a big scale.

I wonder how thig generation that
is growing up in many parts of the
world, thinking - alwayg in terms of
the cold war, in termg of
the possible big war, in terms of
hatred of this country and that, those
people and these people, will function
when it grows up. The environment,.
the centext in which the present day.
generations are growing up, seem to-
me a terrible thought. The other
day, some hon. Memberg might have
seen the Children's Art Exhibition.
that was held in Delhi, organised by
Shanker's Weekly children’s Number..
There were thousandg of pictures
from all over the world, produced by
children. It was an extraordinary’
collection, a very fine collection, apart
from itg artistic merits, showing.
what children all over the world
were thinking. It was an oppressing
thought, when I saw those pictures,
how many .of those children have
produced nightmarish pictures, just
some kind of horrible nightmares,—
as if they had had. It showed possibly
the fear of thig environment in which
these children are growing up, of!
hatred, of violence, of possible wars,
and all that. So, this is what we are-
contending against, gquite apart from
the avoidance ol war. Almost, one
might think that there is some evil
enchantment over the world, which
oppresseg us, and hence oppresses the
widespread feeling of people all over
the world, for peace and goodwill, and
td live their normal lives; and we
eannot go -out of this enchantment.
We meet in conference and the like:
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.and sometimes we talk to each other
.at long distances, much hoping for
ipeace and settlement and some way
~oug but somehow functioning so asto
make this dificult. That ig the basic
problem before the world and with
.that, you come—that is somewhat
.complicated for ug in Asia—by all
.kinds of new forces being lef loosein
Asia and to some extent in Africa.
"We are interested in the world'g pro-
*blems because they affect ug as they
_affect the whole world. We are in-
terested particularly in Aslan pro-
blems because we are part of Asia.
We are interested in African problems
for a variety of reasons, a very minor
reason being of course that, wnether
it is in Africa or partg of Asia outside
‘India, large numbers of Indiang live
there. We are interested in them.
But the real problemg are not of
‘Indian overseas but of the people who
‘live in those countries overseas. None
.of these problems, I venture to &4ay,
is going to be settled now by compul-
gion and violent compulsion. Some-
"how, the forceg which were kept in
.check in the past cannot be kept in
.check now. ] may venture to put
forward an objective analysis with-
.out really going into the merits. My
sympathies are clear. the House's
-sympathies are clear, but apart from
.sympathies,—it ig not an objective
.analysis,—I think. one cannot sup-
-press, for whatever reason, these basic
forces of nationalism, of freedom, that
have arisen in Asia or in Africa or
.elgewhere. To that. of course, 1 would
add the feeling, the strong feeling,
.against raciallsm which exists in
those continents.

Now, that ig the position. The
House knowsg our policy. It is some-
times miscalled a neutral policy or
neutralism, and we are told that we
are sitting on the fence, that we are
afraid of this country or that coun-
try, and that therefore we have mnot
got the courage of our convictions.
Well, we lack many things, and some-
time, maybe we even lack wisdom
but I do mnot think we lack the
capacity to expresg our thoughts
.clearly or to express them without
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being oppressed by fear. I think that
people in India, by and large, suffer
less at the present moment from this
oppressive fear which envelops great
continents and countries than those
in many other places.

This policy that we have adopted
has grown naturally out of our past
history, past tradition, past way of
thinking, and present conditions. It
ig a policy which can be justified both
on the idealistic grounds and on
strictly practical considerations. We
do not want to enter into this circle
of hatred, violence and fear which the
cold war embodies. A5 Tar ag possible,
we do not want other countries that
remain out of it, fo enter it, because
it we are searching for péace, if the
worlg is searching for peace, it may
not get the peace it desires, certainly
because the problemg aTe terribly
complicated. But anyhow one should
do two things: one iz fo avoid doing
anything which adds to the tensions
of the world today, which adds to the
fearg of the wt.:rld today. The other
is of course a more positive approach
of reducing those tensions. Now, if
some step is taken which actually
adds to those fears, then it is, I sub-
mit, an {ll-service to the cause of
peace. So in this context we haveto
function in this world, anq to func-
tion with the courage of our convic-
tions and without fear. At the same
time, being friendly to all countries
does not mean that we agree with the
viewg or the activities of other coun-
tries; we have our own views. But
it is my conviction and, I believe the
House also agrees with me in this
matter, that at any time, and more
especlally at the present time, it does
not help even to say, if you like, even
to express your opinion in con-
demnation of some other country,
even though you might think that it
ig the right opinion; because that

' merely adds to those tensions, and

when people are moved by so much
anger and prejudice, their minds are
not open to reason or logical argu-
ment.

Now, so far ag India i3 concerned,
we try to avold entanglement in
foreign issues. We cannot hgope to
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wholly avoid it of course, because we
have to play our part in this world,
and no country can be isolated, much
less India—whether it is in the Unit-
ed Nationg or elsewhere, But we are
particularly concerneq with our
neighbour countries, and naturally we
wish that our relations with these
neighbour countries should be as
close and cordial as possible, I am
glad to gay that they are so, unhappily
with one exception.  So far as Burma
is concerned, we are on terms of
great cordiality and friendship. There
are at present some talks going on
with the Burmese Government - in
regard to certain matters, certain
issueg between the two countries. and
have little doubt that they will
result in a satisfactory agreement.
So far ag Ceylon is concerned, many
hon. Members have referred to the
recent Indo-Ceylonese Agreement and
partly criticised it; partly, they {felt
that there might be something in it
which might lead to wrong results.
As a matter of fact, as I have stated
previously, this Indo-Ceylonese
Agreement in regard tp the people of
Indian descent in Ceylon is not a
settlement of the problem at all; it is
a first step towardg that. In fact, it
repeats what actually is the position:
it only repeats that position in a
friendly way, in a better way, in a
cooperative way. In the solution of
this-problem, it ig perfectly clear that
the cooperation of the two Govern-
mentg and the goodwill of the two
Governments and of the people con-
cerned ig essential. Now, if this
agreement leads to that atmosphere
of goodwill and, co-operative effort, we
have achieved a great thing. Have
we given up any vital principle in it?
I submit, not. I will not go into the
details of it. It is true that in some
places in Ceylon some kind of inter-
pretations have taken place which
have extended the scope of this agree-
ment. Obviously, we are not bound
by interpretations with which we do
not agree and which do not flow from
ithat agreement. The main thing Is
that we have put this question after
several years on a different level of
approach, a friendly level, and I hope
that this will yield results.
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The House knows that for some time
past, for a month or more, there have
been discussiong going on in Peking
between our representatives and the
representatives of the People’s Gov-
ernment of China in regard to certain
matters affecting Tibet. These discus-
sions are still proceeding. They are
proceeding on the whole satisfactorily
and I hope that before very long they
will also yield a satisfactory result.

Now, 50 far ag these nelghbouring
countries are concerned, our relations
are very good. They are very good
with countiies of Western Asia and
with Egypt. It is unfortunate that
with Pakistan, which is not only our
close neighbour but which ig more
closely bound to us by past history,
culture tradition ang all manner of
other bonds than any other country.
there should be certain remaining
problems which have nffectad our
relationship. I shall not go into these
problems.

So far ag canal waters issue is con-
cerned, it is still being discussed in
Washington between the parties’ re-
presentatives. I believe, consider-
able progress has been made, but that
ig all I can say. I do not know what
the flnal result will be. Other issues
like evacuee property are still pend-
ing and of late on these matters, there
hag been a great deal of frustration
for us. The major issue remains—
Kasghmir. I shall deal with this matter
a little later; and I shall also refer to
certain new developments which have
taken place in regard to Paklistan.

I have referred to foreign affairs;
but the most vital thing for wus,
obviously, is our domestic position, the
economic progress that we  might
make or try to make; that is the
essential facfor. You can measure it
by production, per capita consump-
tion, the reduction of unemployment,
as you like, because they all go to-
gether. This ig hardly the time to go
into these matters fully, But, I do
wish to lay stress that after all in this
variety of problems that we are’faced
with. this is the most vital and major
problem for us, The fact that I do not
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deal with this at length in this present
reply of mine does not indicate that
our Government attaches any less im-
portance to it; but,” it cannot be dealt
with in thig, . scrappy way. For my
part, I wauld welcome the Hoyse to dis-
cuss any aspect of it more fully, if and
when we have the time for it.

But,.«i- would like hon. Members. to
look et this picture a little- objectively.
It is the right—and may be the duty—
of the Opposition to criticise and con-
demn. 1 accept that; 1 like that. If
there is not that criticism—and even
harsh -ctiticism, if you like—any gov-
ernment is ltely to become slack.
And, therefore, it is not with any
desire to limit that criticism of theé
Opposition that I would submit that
we might look at this problem a little
objectively. It- is very easy, In a
very large country like India, passing
through these difficult times, facing
dificult problems,—to criticise -and
find fault, and that criticism may well
be justified, and the faults that are
pointed out may well be there. And,at
the sarhe time, you may well find
other factors which are admirable or
which are praiseworthy or which are
worthy of commendation, They are
both there and one can pick and
choose; in a country like India you
can make a list on either side. Ulti-
mately one has to see, in the balance,
what Is happening, whether we are go-
ing on in a particular direction or not
and whether it is the right direction.
I think thal if I could take hon, Mem-
bers with me on a voyage of discovery
of India as it is today. I have no doubt
they could show me many things that
1 am not aware of, but I could also show
them many things, of which perhaps
they are not fully seized. although
they read about'them in newspapers.
Nevertheless, it does make a difference
when we see things actually in prac-
tice before us and have some kind of
emotional awareness of what is hap-
pening instead of merely reading
something, because I travel about
India and see what is happening there
both in regard to vast and magnificent
undertakings that are now taking
shape and that will give results very
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soop; «and,in, regard - to mpny smail;
thipgs ang..ip, regard .to .what qur,own
people. gre doing themsglves.; [t is;
ngt goverpmentyl effort; it is what the;
people are doing, maybe with, tbg help
of spmqe gevernmenial jefloct. [, .am,
excited and. I have;a.sense.of exhilaran,
tion—I wish. o make. it clear=—not in,
praise of .the .Gevernment with, which;
I am: associpted, thopgh ;I .think = inv
mARYr matters the - . Goverpment. hag
done .well, but I ratber think pat as
the. Govermment . Iupctioping.but as
the peogle of .Indis. functigning. It
is & matier .of ;pride to.mg to see.the:
millions of our countrymen and coun-
trywomen . gradually . : moulding this
new India that we are striving for. It
is- to be moulded—I bkave po doubt
about it—notconly in the big placesx
about. which ypu .read in the; news~
papers, but in Aens of thougands of the
villages of India today,.and I hape
that those tens of thousands .will be-
come bundreds of thousandg in a year
or two. . When India .is in travail of
giving birth to new things all the time..
a new India is taking shape, and [ feel
that all our old history—whatever i1t
is, 5000, 8000 or 10,000 years—will
stand as witness to see. what.is hap-
pening in this old, -ancient country of
ours which has put on a new garb.
1; is a magnificent adventure that all
of us are engaged in, and when I look
at this, I do not think of it .as some-
thing for which my Government is
responsible or the Party with which:
I am connected is responsible, but as
something in which all of us here in
this House and all over the country-
are responsible in some measure.
Therefore, I would beg hon. Members:
to look at thig picture in this way.
not in the slightest degree limiting
their criticism or condemnation—it is:
right, it is a democratic way of func--
tioning, and I would welcome it, but
nevertheless I think it is unfortunate
that in criticising Government, very
often hon. Members opposite criticise
the people of India too ......

Shri S. 8. More (Sholapur): Not in
the least.
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Shri Jawaharlal Nehru: ...and do not
reuisa that it.'is .ultimately the peo-
giof IndM-who dre . functmninl to-

da:;... R | L
Shri S. 8. More: No, Sir.

"Shr{ .I'a\h-lhrlal Nehru: . Hon. Mem-
bets; ‘who ‘@6 p of apparentlv agree with
that siatemen if°I may say so, simply
indicafe that’ they are somewhat out
of tpne wzth the people of India. I do
not mean to'say thay the Government's
way is the best way. I am not refer-
ring' {o that. Tf may be a better way.
This Governmer;t may adopt a better
way or some other, Government may
-adopt a better way, but after all, the
smount of divergence may be consi-
dergble. lNhl.wﬂa:"Il‘.le'is:.-ss,L fundamental-
ly, the work that is being done in
Ind:a is the wark that,any government
waould have to 'do and it is the work
which the people of India are doing.
It is an essential item and I shall come
back to i1 at a somewhat later stage
in another connection. '

It is an importani thing that we
should keep in tune with the people of
Indla.© My hon. friend Dr. Jaisoorya,
was ‘kind' ertough to say some good
words ‘about me, ‘about my modern
way ‘of -thinkiAg and all that. Well.
whether I am modern and to what
extent I am modern is a matter which
can be considered separately = at lei-
sure. But of one thing I am deeply
conscious, 'that in this great journey
that we are making—call it a pil-
grimagé, —towardg a better future, we
have td go with 360 million companions.
It is not my modérnity. or anybody
eise's conservatism, or reactionary
tendencies, whatever tha; might ke,
that matters. I am all for modernity.
But remembefing thay we' are fellow-
{ravellers with hundreds of millions
of our people, we have to go with
‘them, carry them with us, or be carri-
<d by them,—pug¢ it as you like—and
not isolate ourselves in that ivory to-
wer attitude, or a feeling of being
superior to others. We may be
superior intellectually. But the
journey ig of the people of India, not
«f individuals. or a small group here
and there, who may consider them-

selves superior.
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Therefore, in that journey we have
to convince them, we have to carry
them with us. And how? We have
adopted a democratic method here.
Apart {rom this democratic method
we have, even In the course of our
struggle for freedom adopted a peace-
ful method. Of course, normally
speaking, democratic and peaceful
methods have to go together.

" Shri Nambiar (Mdyuram): Non-
violently. '

Shri Jawaharlal Nehru: I believe the
hon, Member does not like the peace-
ful method! It there are certain
basic things within the context of a
peaceful and democratic method, I
believe much can be done. Indeed I
believe that if you go outside that con-
text we are not likely to do much. I
am not for the moment discussing
economic  theories, whatever they
might be, and I am not discussing any-
thing for the wide world. I know my
India, I hope, a little and I cannot, and
I do not presumre to advise any other
country as to what they should do in-
ternally or externally. But looking at
the picture of India as we have it, I
have no doubt ir my mind that any
method that is not a peaceful method
is likely to yield terrible results, And
if you break up the unity of India, all
your efforts at progress will be doom-
ed, naturally, I want to keep these
two things apart. I want to appeal
to hon. Members opposite for co-opera-
tion in the fullest measure in these
great tasks, keeping entirely apart
their policiés, their view-points—I do
not  wish to touch them—and their
freedom to express them and to cri-
ticise us and condemn us. Neverthe-
less, try to separate the two things.
I{ there are failures of, if you like, a
Government that {s not up to your
high standards, or any standards. cer-
tainly, criticise, by all means. But a
Government which for the moment
represents ,the people of India, how-
ever humble, however little the mem-
bers of the Government might be,
however many failures they may have
to their credit, nevertheless, because
they represent the people of India,
something of the greatness of the peo-
ple of India comes to this Government,
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provided we represent the masses. So,
1 would beg to them, I would beg of
the hon. Members to look at this
tremendous adventure of India. It is
an adventure and at the same time—
speaking not only of India but of
other countries also—it is, if you may
call it, a struggle for survival for many
of our countries, in Asia and else-
where, either from the possibilities of
war or from economic troubles, We
have to fight this great fight and win—
and we are going to win. Then why
should we not have a common ground
to fight this on all fronts in our demo-
cratic, peaceful way, criticising and
holding to our different policies as
much as we like? I do not suggest
that any person or any group should
give up his view-point; it is necessary
that all view-points—even those view-
points with which I may entirely dis-
agree—should be fully expressed.

Some hon. Memberg spoke; I think it
was in connection with the proposed
military aid which possibly the United
States Government might give to
Pakistan and the consequences that
might flow {rom it, They said, refer-
ring to this why our Government, or
I, do not take them into confidence so
that we may all function in unity. Of
course I want all of ug to function in
any grave matter affecting the nation,—
or for the matter of that, in any other
matter—with as large a measure of
unity as possible. And for my part, I
will be happy to consult any Member
of this House or groups in this House
on such occasions. But it is obvious
that a united policy must be based
on some unity of outlook, basic unity
of outlook. If there is divergence
right at the base, it is difficult to build
up a structure of unity and follow a
united policy. 1f some hon. Members
in this House tell ug that our foreign
policy has been completely misconcejv-
ed and misguided gnd we should throw
it overboard and do something else,
obviously there is no unity of ap-
proach left there because that policy
is not merely a tactical exercise but
something based on our growth, our
movement and our thinking as well as
a number of other considerations. And
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it has shown good results; that is my
judgement—hon. Members may chal-
lenge it. There must be some unity
of outlook like that.

If I criticise or feel that itisan un-
fortunate move for the United States.
of America to give military aid to
Pakistan, one hon. Member gets up
and says: why don’t we also accept
military aild from the United States?
That shows that either it has been our
misfortune not to explain our policy
with the precision which could enable
him to grasp what it is, or he consi-
ders me completely wrong:; because,
if I consider that military aid being
given to Pakistan is wrong, quite
apart from the question of India,.
from the Asian point, from a number
of view-points, then if we commit
that wrong we will be doomed and
we will have no justification left for:
any policy after that. Therefore, we
must be clear about that. Or, some
other people would suggest; because-
the United States of America has
done this, rush up to the Soviet Union
and get their military aid! The whole
thing is based on some kind of invert-
ed thinking. What I mean is this, that
the whule thing is entirely opposed
to either approach. As I mentioned.
it is entirely opposed to the basic
policy that we have been pursuing..
And if we take any country’s aid—I
am no¢ going into the merits of it—
any outside country's aid. well, our
whole policy ends there and we have
to consider afresh as to how we should
proceed in the matter, Therefore I
submit that there must be some unity
of outlook.

Apart from this. there are certain
basic things which, I sudmit, must be
borne in mind. If we are to proceed
peacefully and democratically there is,
under our Constitution, the authority
of Parliament; our President who is
the symbo] of the State, above party
and the rest of it. He may of course.
as President in his Address represent
what the Government wish to do. It
is a different matter. But he is a
symbol of the State. There is our
Flag; our National Anthem. I am
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mentioning obvious things. I am
mentioning them, and what I say I
am not saying by way of complaint
but in sorrow: it is g matter of deep
grief to me that at the beginning of
this session some hon. Members deli-
berately and ostentatiously kept away
when the President addressed the
joint session of both Houseg of Parlia-
ment. I am not going into the merits.
But the President is a symbol of the
State, of the dignity of the State. And
it is not so much here, but in some of
our State Assemblies also this is be-
ing done with the Governor there,
who is also a symbol. It is totally
immaterial whether you like the
Governor, whether he is beautiful to
look at or not so attractive to look at.
These aTe-symBols of the State, of the
unity of the State. And if we do not
respect that symbol we do injury to
the conception of the unity of that
Sfate. It one party does it and
another does it, it may well
become a practice for some group
or other to act in that way because
they do not like something. I do ap-
peal. not only to hon. Members here
but elsewhere, that these conventions
ought to be observed. Why is there a
convention—which we have taken from
cther parliaments, notably the British
Parliament—for me to say “the hon.
Member opposite’ or “the learned
Member” or “my learned colleague’?
These are conventions. It does not
quite follow when I say “learned Mem-
ber” that he is very learned! But these
are conventions to promote, if I may
use the word. civilised behaviour. Be-
cause, if we use these terms, it does
pull us up; it keeps up a certain level
of conduct which is becoming and
dignified. We are the Parliament of
India and high,dignity attaches to us.
And it is right that we should set an
example to others.

I will not say much about the econo-
mic conditions except to say this on
my behalf and on behalf of my Gov-
ernment, that in regard to economic
matters we approach them with a com-
pletely open mind, with no dogmas, no
fixed ideas about them. We are pre-
pared to discuss anything with any-
body—about our Five Year Plan, or

‘examine it.
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about our Second Five Year Plan—and
prepared to change anything, accept.
anything, if we are convinced. Because
the problem is a difficult one. And I
hope the House will agree that there is-
no easy remedy for it. It does not
matter what policy we pursue so long.
as we do hard work and have unity.
It may be that some other approach.
other than the one we are pursuing:
might produce better results. Let us:
We are prepared to-
examine everything.

An hon. Member talked about our-
administrative machinery and quoted'
me at some length. Well, we are:
examining that and I hope that we:
will be able to improve it in that way.
I would like to say this however—be-
cause the administration wag criticis-
ed—that it is easy to criticise it and
it is easy to point out some failures:
here and there. Wevertheless, I think
our administrative ,machinery has-
adapted itself and is adapting itself to:
present day conditions, with some
considerable success, and that as &
whole our administrative machinery—-
not the muchinery, but rather the peo-
ple, the personnel of tha; machinery,—
is as good as you can find in any other
country. Naturally, I do not speak
for all of them. When they are tens:
and thousands I cannot speak for all
of them; there are people who are
excellent, good, fair, and all that. But,.
taking it by and large it is 80, and I
submit with some respect that I speak
with some knowledge of other coun-
trieg as well as my own. But, anyhow,
we have to improve iy and we have
to gfapt it to the changing conditions.
I entirely agree with the hon. Member-
who said something about our old rules
and regulations and all that about the
Services and the way the administra--
tion should function. I entirely agree-
that all this should be replaced. In
fact, we are at the present moment
engaged in that process and I hope,.
within a measurable distance of time,
this would be done. It is a complicat--
ed structure and not so easy to change
things because one change will bring
about another change. Anyhow, I sub-*
mit to this House that it is, at the
present moment, open for innumerable-
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-criticisms to be made. 1 criticise my
-own Government and that too fre-
quently, I do not see why I should not.
But, of course, there js a difference
between my criticism and perhaps
some other critieism. I criticise in a
friendly way—often that criticism may
be expressed in angry terms actually
--because it is a matter between
one's colleagues. But, we want to
improve. We want the help of every-
body to do that. It is a terrific job,
this governance of India, at any time,
more  especially after these vital
changes, more especially in the con-
text of the werld today. I believe.
4peaking with all humility, we have
done rather a good job of it, in spite of
all the failures, Maybe, somebody
-else would have done it better. But,
let us consider this matter. economic.
administrative and everything, with a
view to find better ways of doing it
.and adopt that better way.

Now. I should like to refer to ‘the
‘proposed US. aid to Pakistan. Re-
-cently the House has seen that there
has been a Pact between Turkey and
Pakistan and i is said that this is
likely to be followed by some kind of
arrangement between the United States
-and Pakistan for military aid. I spoke
about this matter in Decemtber la#t.
before the House adjourned, and ex-
pressed our concern about it. That
concern was not so much due to any
il)-feeling against Pakistan—it was not
at all due to that—and certainly not
.due to any ill-feeling against America.
But, I felt then and I have felt strong-
1y ever since that this step is ‘a wrong
-step and a step which adds to the
tensions of the world, to the fears of
the world. g step which if it can be
justified at all. can be justified only
-on one ground that it is a step to-
wards peace and that it is a step to-
-wards ensuring security. No doubt I
‘am prepared to accept that that is the
feeling governing some of the people
‘behind thig step. But, I am quite
clear in my mind,—I need not labour
_that point. it is obvious,—it seems to
me that instead of adding to the
.security of the world &r of Asia, it adds
-to the tension in Asia, it adds to the
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feelings of insecurity in Asia and it
adds, therefore, to the fears and ap-
prehensions in Asia and -elsewhere.
Therefore, it is a wrong step from
the point of view of peace or removal
of tensions. It may be that from some
military +point of view,—I am no
soldier—it may be justiied. I can-
not say that, -But, I do submit that
soldiers ‘are- very fine persons, and
soldiers ate very necessary, at any
rate, in the present day world, but
when it comes to the judging of
world affairs through the soldiers’
eyes and ears, it is a dangerous thing.
A soldier’'s idea of security is ome
thing; a politician’s or statesman’s may
be somewhat different. They have to
be co-ordinated. When war comes, the
soldier is supreme and his voice pre-
vails almost, not quite. But, when it
comes to the soldier’s voice prevailing
in peace time, it means that peace is
likely to be converted into war.

How then do we balance? Here is
this kind of evil enchantment over
the world which prevents us from go-
ing in the right direction; here is the
world with all the strength and power
in it to solve the economic problems,
poverty and all these things. For the
first time in history, it has got strength
and power to do it. But, instead of
proceeding to do that and having a
better future for the whole of hu-
manity, we have these fears, and
tensions and representations for war,
and maybe war itself. It is an extra-
ordinary thing.

How are we to lessen these tensions?
Not by thinking in military terms all
the time. I agree, and I accept this,
that no country can ignore the military
aspect. No country can weaken itsell
and offer itself ag a target to some
other country to take advantage of
that weakness. . Having accepted that,
nevertheless, if one is 1o try for peace,
it is not by talking of war, by issuing
threats and by all the time preparing
for war in a rather loud and aggres-
sive way, whatever the country in-
volved might be.

6 p.M.

I have stated before that Prime

Minister of Pakistan. I believe and I
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am convinced, earnestly wishes, as I
do, that there should be good relations
between India and Pakistan. I have
no doubt about his motives in this
matter and I hope he has no doubt
about mine. It is not a question of
motives. If a step is taken which
necessarily has some harmful results,
all the best motives in the world can-
not prevent them. Mr, Mohammed Ali
has made various statements about this
matter. He has stated, first of all,
“Why should India object?” Of course,
they are a free country; I cannog pre-
vent them. But, if something affects
Asia, India specially, are we to remain
silent about it, if something, in
our opinfon, is a reversal of his-
tory after hundreds of years? We
have thought in termg of freeing our
countries, and one of the symbols of
freedom has been the withdrawal of
foreign armed forces. Of course, there
may be a lack of freedom even then
possibly, but, anyhow, an external
symbol is the withdrawal of armed
forces. And whatever the motive, I
say the return of any armed forces or
anything like it from any European or
any American country is a reversal of
the history of the countries of Asia. It
was suggested some two or three
years 2go in connection with Kash-
mir—and I saw it was suggested by
somebody only the other day—that
some other countiries send forces to
Kashmir, some European or American
country, whatever forces they might
be. We rejected that completely be-
cause, so far gs we can see, on no ac-
count, whatever the occasion, may be,
are we going to allow any foreign
forces to land in India.

Now, that is our outlook, and that is
something more than Indian outlvok. It
is an outlook, which, if I may say so,
applies to the whole or a large part of
this continent of Asia and therefore
we viewed with apprehension—we
viewed with regret as one views some-
thing which may not be perfectly clear
bug which is pointing in a wrong direc-
tion—this business of military aid
coming from the Uuited States to
Pakistan. I am sure the United States
Governmen¢ had not these considera-
tions before them because they think,

718 P.S.D.
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naturally, in their own environment,
and that is the difficulty. I dare not,
and I am not prepared, to express my
opinion except in the most philoso-
phical manner, about problems—dis-
tant problems—of Europe. I do not
consider myself justified. But I do
consider myself justified in expressing
opinions about my own country, and
to a slight extent, about my neigh-
bours, and to a slightly less extent
about Asian countries, not because
India has the slightest desire for im-
posing its views or wishes on any
other country—I] have denied that; we
seek no leadership; we are going to
have no leadership over any other
country—but because we have passed
through sinfilar processes of history
in the last two hundred years or so,
because we have had similar ex-
periences; therefore, we can under-
stand each other a little better. There-
fore, if I speak, to some extent I may
be in tune with some of my neighbour
countries. If the Prime Minister of
Burma speaks, he, or the head of any
other country round about, is likely to
be in tune with my thinking—I do not
say I am the leader of Burma or the
Prime Minister of Burma is the leader
of India—because we have had this
common background, common ex-
periences. Therefore, it has led us to
think to some extent in a common
way, because we have common prob-
lems.

Now, the problems of Asia, therefore,
have to be solved, and Great Powers
and others should necessarily, because
they are great Powers, have a great
interest in solving them, but if the
great Powers think that the problems
of Asia can be solved minus Asia in
a sense, or minus the views of Asian
countries, then it does seem to be
rather odd.

Now. I refer to Kashmir. I should
be very brief about Kashmir. Firsy of
all, the House knows the Constituent
Assembly of Kashmir has just passed
certain resolutions, or certain parts of
its Constitution which it was consi-
dering. This is a process which start-
ed two or three years ago. It was halt-
ed in between, but it started then. We
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made it clear then that it is perfectly
right, it is perfectly open to the peo-
ple of Kashmir to frame their Consti-
tution—in fact, they were hanging
in the air—but that so far as our
international commitments were con-
cerned,—i.e. India’s—we naturally
would honour them, unless something
else happened. But the fact that the
Constituent Assembly decided some-
thing was a fact, an important fact,
because it represented the wishes of
elected people in Kashmir. But it
cannot come in the way of our absolv-
ing ourselves from our international
commitments, in regard to the pleb-
iscite, in regard to anything. That wags
the position, and that remaing so. To
ask me, a8 I have been asked by the
Foreign Minister of Pakistan to repu-
diate the Constituent Assembly’s deci-
slon, is manifestly, if I might use the
word with all respect, quite absurd.
There is no question of my repudiat-
ing what the Constituent Assembly
expressed as its wishes. But as I said,
our international commitments remain,
and we are Roing to proceed with
them, in due course, always in consul-
tation with the Government of Kash-
mir.

Now it is true I said this, and I re-
ferred this matter to the Prime Minis-
ter of Pakistan, that this U.S. aid has
somewhat changed the context of
events. I do not yet know what this
aid will be, what shape it may take,
or in what form it will ultimately be.
When I expressed with all respect
our views about this matter, I dealt
with the whole question, not from the
quantitative point of view, if I may
say so, bui the qualitative point of
view. The thing itself is so bad. Whe-
ther quantitatively it is exceedingly
limited did not matter to me; a thing
so bad is, ag I said, itself a reversal of
history. It is a qualitative matter, but
the quantiaive matter is also jmpor-
tant; both are important. Now, Mr.
Mohammed All made the other day a
remark, which rather surprised me,
that if we get this military aid from
Kashmir, thig will make it easier to
solve the Kashmir problem.
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An Hon., Member; It is a threat.

Shri Jawaharlal Nehru: That is a
remark which is odd. It can only
mean one or two things. It either
means that with the help of the mili-
tary aid, the military way will be
easy of solution, or it means thag with
the help of that aid, a certain pressure
can be exercised in order to solve the
problem. It can mean nothing else.
So, these things have to be consider-
ed carefully.

Hon. Members say, as they often say,
withdraw this from the United Nations,
or do this and that. Well, we are not
going to do something which is against
our assurances and our commitments.
India has a certain reputation in the
world. There is no good discussing
now what was right or wrong five or
six years ago. Wg have to consider
the position as it is today. As I said
earlier, we propose to honour our
commitments, and stand by them to
the extent that is possible, in the sense
of the removal of the difficulties that
have stood in the way.

Now I have taken a good deal of
time of this House, but I must say
something about what my friend
Acharya Kripalani said in regard to
the Kumbh Mela. I am not dealing
with the Kumbh. Mela as such, be-
cause, let us wait for the inaquiry. But
one thing I would like to say; the
great Acharyajl referred to Govern-
ment as inviting and encouraging and
pushing people into the Mela, because
we had special trains and the like, I
do submit that this ig not a correct
appreciation of the situation. The
Railways make arrangements, wherever
large crowds are expected—we have
to.—and as a matter of fact, hundreds
of thousands of people could not come
on this occasion because there was no
accommodafion Tn the railways. The
hon, Member referred to people travel-
ling on the roofs of carriages, it was
true especially on the metre gauge
gection. It shows the pressure on the
railways was such that people simply
went up and stood on the roofs of
carriages. There was this pressure,
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and the rallway had to make the best
arrangements possible. All these
arrangements had been made ten
years ago, I forget now, at the last
Kumbh Mela at Hardwar,—I believe
hundreds of special trains, 300 or 400
specials trains, were run. One has
to do that,

I wish to deal with another aspect
of the matter. There was an aeccusa-
tion that Government rather wanted
to exploit this Mela apparently for
some party advantage. I was sur-
prised to hear that. It is not my view
nor is it the view of the Uttar Pradesh
Government. If I may say so, so far
as I am concerned, I am in agreement,
at any rate, with my {friend Shri
Purshottama Das Tandon on what he
said just now about this business of
people going and imagining that their
faith or the country’s faith or any-
body’s faith is governed by the planets,
the sun or the moon, and they
could wash away their sins in the
Ganges, and that kind of thing. I
do not wish to shock anybody's
faith or to pain him, but perhaps
many Members In this House know
that I seldom let to go an oppor-
tuinity to escape when I don't say
something against astrologers and the
like. I think they are a most undesir-
able crew. Further, they do a lot of
harm to the country.

The Minister of Home Affairs and

States (Dr. Katju): They continue.

to flourish.

Shri Jawaharlal Nehru: No; I hope
they will not. I have no doubt about
that. One hon. Member referred to
superstitions. Well, I agree with him,
but T would add this: there are very
few of us who are free from some
kind of superstifion or other. It is
always the case of one's own orthodoxy
and the other’s heterodoxy; one's own
superstition which is justified and the
other’s is sheer superstition! There
are. of course, religious superstitions.
but there are political superstitions and
economic  superstitions,—all kinds of
superstitions. Let us fight all these
superstitions, and. if I may say so, the
only way to fight them really is to
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increase what I call the temper and the
climate of science. And that is why
the best thing that this Government
has done, I think, is the establishment
of those National Laboratories where
scientific experiments are carried on.

Bug there is another aspect I would
like to bring out here. I went to the
Kumbh Mela, as I have been previous-
ly. Well, as the House perhaps knows,
I was born and bread in Allahabad;
well, more or less you might say, born
and bread on the banks of the Ganga
and . the Yamuna, and the Ganga and
the Yamuna are very dear to me &as
companions from my childhood, When-
ever I have had the opportunity, I lik-
ed bathing in the Ganga. But I made
it a point of never bathing there on a
sacred occasion, so as not to mislead
others. If I get a chance to go there—
unfortunately I do not have many
chances, and I do not mind it—on
such occasions, I go, but on such oc-
casiohs, I deliberately do not bath%
there lest I should be misunderstood
as encouraging that.

Acharya Kripalani (Bhagalpur
cum Purnea): But others do the op-

posite.

Shri Jawaharlal Nehru: May be; of
course, I cannot answer fhat. But
the point I was golng to put to the
House was this: that the stars or the
bathing in the Ganga do not affect
me in the slightest, but I am very
powerfully affected by this huge con-
course of human beings, of Indians,
wherever they are, 1 am affected by
them, and I want to be in tune with
them, to understand them, and I want
to influence them in the best manner
possible. therefore, I try to go there
—not to the Kumbh Mela—if I have
the chance to meet them I have gone
to Melas previously, but not with the
idea of merely condemming them.
They are a very fine lot. They have
their superstitions. If I can convince
them of what I consider is wrong, I
try to convince them. But it doesn't
do me much harm if they go and have
a dip in the Ganga, and I do not see
why I should waste my energies over
it; there are many other things that
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perhaps ] have to fight. Ultimataly,
one does this, I suppose, more posi-
tively in other ways. And here 1
must say all my sense of history
comes up before me and when I think
of the long course of years and cen-
turies that these people have behaved
in this way, well, I want to under-
stand that—why that has happened,
why that is happening, what force
there is, apart from the supersitions,
in that? There must be something
else about it, because—to come back
to what I sald at an earller stage—I
want to be in tune with them, being
myself what I am, not in tune with
their superstitions but be in tune
with them, because I am their fellow-
traveller, and I have to understand
them.

That is by way of a personal expla-
nation, if I may put it so, to the
‘House. Sir, I have taken a good deal
of the time of the House and the
House has been good enough to listen
to me patiently. I thank the House.

Mr. Deputy-Speaker: Mr, Velayudhan.
st qYo gwo wwHm : T

Mr. Depuly-Speaker: Order, order, I
have not called the hon. Member. I call-
ed Mr. Velayudhan., Does he want 1o
speak?

Shri Velayudhan (Quilon cum Mave-
likxara—Reserved—Sch. Castes): Nb,

Mr. Deputy-Speaker: Mr. Veera-
swamy.

sft dto go ToMiw : [ o
w frae agt w@d w1 BE wfw
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Mr. Deputy-Speaker: Order, order.
Mr. Veeraswamy.

Shri Veeraswamy (Mayuram—R&
served—Sch. Castes): Sir, it is a great
hopour to me that I was called upon
to speak just after the, reply of the
Prime Minister of India to the debate
on the President’s Address which has
been going on for the past three days.

I want to confine my attention only
to three aspectg of the Presidential
Address. But  before that, 1
want to make some observations with
regard to the foreign policy of our
Government. Sir, 1 am convinced:
that everybody in this House and out-
side will endorse the foreign policy
of the Government of India and ap-
peciate the efforts of the
Prime Minister of India who has
been straining every nerve of his for
establishing peace throughout the
world. Sir. I need not go very deep
into this point to state that the coun-
try is with the Prime Minister of
India and the Government of India
with regard to its foreign policy.
From Kashmir to Cape Comorin, from
the eastern border of West Bengal to
the western border of East Punjab,
everybody in this country and every
party—] do hope,—stands with the
Prime Minister of India with regard
to forelign policy.' If there is any-
body, who may, of course differ, but
who does not endorse the policy of
the Prime Minister of India. then I
need not say that he is an enemy of
this country. If there is.any country
in the world which is under the im-
pression that the people of India, as a
whole, do not endorse the foreign
policy of India, it is thoroughly mis-
taken.

Now, I want to go inlo the three as-
pects with which I want {o deal. Mr.
Deputy Speaker. Sir, the Presidential
Address was a bitter disappointment
to the people of this country. The
speech was dry and without any sub-
stance. The people would have ex-
pected with much eagerness some



